
,,, Wr.ltte• .lfn11wer• VAI~A'KHA. 27 • 1907 (SA Jr A) .,. 
Plac-. N.:.w Delhi takes mOI'e than 
llvo moatbs tq isauc sueh a p~.>licy; 

I 
_,.(d) if so. tho reasons for taking such 
a a iaordi IKit.ol.Y long .time; 

(o) tho Dumber of cases in which 
fire and riot i .• surancc covers were 
teDdcred at the above Branch Office in 
the later half or November. 1984 and 
insurance policies ln rcspeat of which 
have not so -f'a.r been issued; and 

(f) the -Wtepe b;s Ministry propose to 
tak·.:-'to g:t tna!tc:rs expedited and Juy 
down a lime-limit in such casc.:s ? . _ .. , 

7HE - MINJSTB R OF STATE IN 
THE .MINlSTR Y OF FINANCE 
(SHRI JANAROHANA POOJARY) : 
(a) and (1;)). Altholl&h no time lill'lit 
has been prncrib\;d for issue of an 
in•uraoce policy by the insurance com-
p;mics. they are cxpccled to do so 
imm.:diat.-ty oftcr accept;ance of prop~sal 
tmd collec;tioa of related p;·cmium. 
Pending issue of pnlicy. a provisional 
cover note is issued to the insured. 
Hnwever. C:lscs do ariM" where the dcs-
cr.ption of rf!"k is found incorrect/in-
complete and/nr the premium is inade-
quate; these deficiencies delay issue of 
tbs:: insurance pJ I ici cs. 

(c) and (d}. No, Sir. However, 
issue of policy may get delayed at 

tirnes 0.1 account of roasons referred to 
"Bbovu. 

(c) S7 propoa:~.J:. for fire and riot 
insuranca were received daring second 
half of November. 1984. • In no care 
tbe insuraace policy remains to be 
issued. 

(f) Casea of in01·dinate delays. if 
any. in iuue of policy elc. are brought 
to the notice of tbo OIC/Company con-
ceraecl for remedial action. lnsuraDce 
Cumpanio8 havo been asked to pay 
great~ aU•ntioa towards costomor 
aatisfae&ion and expeditious iuue of 
policy docemeot '· 

Iss ... of Oea.at.res by Lohla M•chlnes 
71::1!!3. SHill RA.M1SAMU.JHAWAN : 

Will the Minist'--r of PIN A NCB b' 
Pleased to state : 

(a) whether tbc 
Kanpur has been 
debentures; 

Lollia Mac:llille• la.td •• 
•utbor.sed -' *- t-..._ 

, - -• 'I' f;i!At 
'·r -~? 

(b) if so, the amount a•bol'ia.. •• 
be raised and the number of dllbcnt--
to be issued; -1t 

.•' -. :I 

(c) whether the issae of debeahlree 
is restricted to their Issue to the afll,. 
ting dcb:mture·holders only; if so. ·tlae 
manner in which these will bo aUottcd 
them; and -. r 

·. _. c ,,, 
(d) the reasons for not -throwias 

open the i"sue to the putiltc o.oct restrlet-
ing it to pl'evious debeature • hoklenl 
only ? "' : •frOI!I 

i - -~ ,.,.., 

THB MINISTER OP STATB tNTIIJ! 
MINISTRY OF FINANCE' ·i ($HIU 
JANARDHANA POOJARY): (a)' to (d). 
M/s Lohia Machines Ltd. Kanpur have 
applied to the Controller of C!apita1 
I~sue11 for permission to lnue 1 3. 5"/. 
secured. redeemable partially convertible 
8,00. 000 debentures of tho •ce value 
of Rs. 125/-eech totafDnz Its. 10 crores 
for car.h at par on right basis to cxistin• 
equity sharc:-boldcrs of the co-ny. 
The debenlure issao on ript basis is 
proposed to be made in accOI'dance with 
the resolution pas11ed by &be sbarcboldcrs 
at an C'J(traordio~ary general meetln• of 
the cc-mpany. The company baa 110 far 
not been authorised to raise these dobea• 
tun:s. 

Committee on Stock Ezell•••• 
Ref01'1118 ·v 

7 I 2 4. SHRI RAM SAMUntAWAN : 
Will the Minister of PIN'ANCB be 
pleased to state : 

(a) whether Government llavo since 
received tb;:: first t;nd .acond parts of 
tho Rcp~.>rt of Lhc Committe~~ on lltock 
Ex.chan•e Reforma hcadc• by the former 
UTI Cbairmao Sari G.S. P•a.l; 

(b) if so,. t... breed ot~tliaes of 
the recommendations made tbcrcia; 
and 

(c) the 
thereto? 

1- ·11 ·¥it 
reactioa of Qevcrnmwt 
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,TRI'MDlIITER OF STATE IN THE 
JIIMISTltY, OF' FINANCE (SHRI 
JANARDHANA POOJARY): (a) Yes 
Sir. The O<'vernment have received 
IDtorlID &eports OD tho Qost of Public 
Ita.. or ladustrial Securities and on 
tbe Lisliol of Industrial Securities froID 
tbe Hilh Powered Committee on Stock 
~aop.beaded by Sbri O.S. Patel, 
fO·fR1er Chairman of the Unit Tlust of 
la.cIia. 

(b) The High Powered Committee 
on Stock Exchanges in their Interim 
ae~t on the Cost of Public Issues of 
lD4uatrial Securities has made rccom-
meadatioD8.with a view 10 achieving 
botb reduction and ratioralis:ltion of 
tbo cost of public issues of securitie,s. 
Tho broad outlinea of the main recom-
mendation. contained il this Report are 
tho following : 

. \, 

(i) Whenever a company makes a 
public issue of securities at a 
premium of 25% or more no 
underwriting arransements 
should be permitted; 

(it) 'rationalisatioD of rates of under-
writing commission, brokerage 
and managing brokers remun c-
ration; 

(Uf) fixing the limit of free supply 
of application forms and pn.'s-
pectus to the brokers and 
manaaers to the issue; 

(1,) inviting applications for secu-
rities from - the public for a 
minimum amount of Rs. 1,,000 

, (lOd shares of Rs. lO/-each 01' 

10 abares/debentures of Rs. 100/-
. ~cb., 

I{t 

w) Tcd,uction in the mInImUm 
· num'ber' or days (or keeping 

open the subscription to public 
offer of securities from the 
present requirement of 3 days 
to:'2 days; 

(Iv) fixation or ovet all ceilil'g on 
. ;(, I ,I·th cost of public issue.s. 

(c) As regal'ds the recomnreodationa 
containt"d in the Interim R.eport oh t'he 
Cost of Public Issues of Industrial 
Securities, tho decisions of the Oovern-
ment have already been taken thereon 
and suitable instructions have been issued 
to stock exchanges for implementation 
of the decisions with which tbey arc 
concerned. As regards the recommenda-
tions contained in the Interim Report 
on the Listing of Industrial Securities, 
these are under consideration. 

Curtailment In Production Target 01 
Raw Silk During Sixth Five Year 

Plan Period 

7125. SHRI JAOANNATH PATT. 
NAIK: Will tbe Minister of SUPPLY 
AND TEXTILES be pleased to atate : 

(a) whether there bas been any 
curtailment of pr('duction tarlets fixed 
for raw ~ilk during the Sixth Five Year 
Plan period; 

(b) if so. to what extent; abd 

(c) the measures taken by Govern-
ment to prevent such curtailment of 
production targets for raw silk in 
future? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SUPPLY AND 
TEXTILES (SHRl CHANDRASHB-
KHAR SINGH): (a) and (b). After 
a review of progress achieved in scri. 
cultural activities during firat three 
years of VI Five Year Plan by the 
Planning Commission, the target for 
production of raw silk for year 1984-8' 
was reduced from 9005 M.tonoes to 
6754 M. tonnes. 

(c) For eosutin&; acbievement of 
tarBcts in futurf", a comprehensive 
Plan has hoen drawn up fOr devolope 
ment or sericulture during tbe VII Plan 
period. In this Plan, emphasis j baa 
been laid on activities like production 
and &1Ipply or quality silk worm seed, 
on. growing of mulberry of improved 
vclrieties i.a'irriptcd lands etc., 80 that 
the constraintl faced by aericulture 
industry durin, the VI Plao are naiai-
mised in futuro. 




